Release of PMGSY funds for Chhattisgarh

12318. SHRI SHREEGOPAL Vv AS: Will the Minister of RURAL DEVELOPMENT be pleased to

state:

{a) whether it is a fact that an amount of crores of rupees is yet to be released for seventh
and eighth stage of the Pradhan Mantri Gram Sadak Yojana (PMGSY) in naxal-affected areas in
Chhattisgarh;

{b) ifso, the reasons for delay in releasing this amount; and
(c) thetime-frame in which the same will be released ?

THE MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT (SHRI PRADEEP
JAINY: (a) to (c) Release of funds is contingent upon level of spending and unspent balance
available. Though a reguest for release of fund has been received from the State, the unspent
balance on 1st April 2011, as informed by the State, was Rs. 547.09 crore, and the latest Utilization

Certificate is awaited.
Allocation to States under PMGSY

12319. SHRI SHIVANAND TIWARI : Will the Minister of RURAL DEVELOPMENT be pleased to

state:

{a) the details of the allocation made under the Pradhan Mantri Gram Sadak Yojana
(PMGSY) in the last three years, State-wise;

(b) the details of demands made by the States and corresponding allocations by the Central

Government;
{c) whether Government has made allocations as per the demand of the States; and
(d) ifnot, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF RUBAL DEVELOPMENT (SHRI PRADEEP
JAIN): (a) and (b) The State-wise funds released in Programme Fund under the Pradhan Mantri
Gram Sadak Yojana (PMGSY) during the last three vears is given in statement. [Refer to the
statement appended to answer to USQ 2312 [part (&) and (b)]

{c) and (d) The funds are released to the States as per PMGSY guidelines, keeping in view of

pace of implementation.

TOriginal notice of the guestion was received in Hindi.
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